
(d) the details of strategies worked out by Postal 
Department to compete with private agencies which are 
expanding profitab ly9

THE MINISTER OF COMMUNICATIONS (SHRI BENI 
PRASAD VARMA)

Telecommunications

(a) and (b). In the Department of Telecom, all the 
works pertaining to maintenance are carried out by the 
Department only However, some jobs such as cable 
laying, duct construction , construction of overhead 
alignments, computerisation etc. are given on contract 
to private parties, depending on the local needs

Postal

In order to provide basic postal facility extensively, 
Department of Post have been allowing licenced postal 
agents to operate under specific terms and conditions 
to sell stam ps and s ta tionery and book registered 
articles. Individual, Firm or Society are allowed agencies 
for sale of stamps and stationery Similarly, in order to 
provide basic postal services in rural area not having 
such services and where opening of a post office is 
justified, scheme of Panchayat Sanchar Sewa Kendras 
has been introduced in 1995. Under this scheme Gram 
Panchayat at the Headquarter of village where post 
office is justified, is allowed to set up Panchayat Sanchar 
Sewa Kendra to provide sale of stamps and stationery, 
book registered artic les and de liver unaccountable 
articles in the village and provide facility for small saving 
schemes,

(c) and (d). D epartm ent is m odernising postal 
services with induction of technology and computer in 
d ifferent areas of activity. Com puter-based counter 
machines providing efficient responsive and error free 
service are already operating in about 2600 counters in 
the country. M ode rn isa tion  of mail p rocess ing  in 
important nodal points to handle large volume of mail 
has also been undertaken and two Air Mail Processing 
Centres have been set up at Mumbai and Chennai 
respectively. Computers have also been introduced for 
different areas of operations in Saving Bank. Postal Life 
Insurance and Material Management Introduction of 
Track and Trace in Speed Post is also intended to make 
the service more customer-friendly.

A B us iness  D eve lopm en t D ire c to ra te  w ith in  
Department of Post has been set up w.e.f. 1.2.1996 to 
p rov ide  focussed  m anagem ent and m arketing  of 
prem ium  p ro d u c t and fo r m ode rn isa tio n  of the 
procedures of handling such products.

50% C oncession  to Persons in Train Fares

227. SHRI R. SAMBASIVA RAO :
SHRI K.D. SULTANPURI :

Will the Minister of RAILWAYS be pleased to state:

(a) the categories of persons which have been given

50 percent concessions in train fares by the Government 
during the last six months:

(b) the loss of revenue suffered by the Government 
every year on this account;

(c) the criterian fixed by the Government to issue 
free Travel Railway passes/concession passes to the 
people:

(d) whether any free travel railway passes/train 
concession passes have been issued during the last 
six months;

. (e) if so. the details thereof alongwith the categories 
of persons;

(f) whether it is a fact that these passes are being 
misutilised by the people; and

(g) if so, the corrective measures taken by the 
Government in the regard9

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJ) (a) The Railways 
grant standard 50% concession in fare to Deaf and 
Dumb persons. Unemployed Youths tor interviews in 
PSUs including Government O ffices/S tatutory Body/ 
M un ic ipa l C o rp o ra tio n /G o ve rn m e n t U n d e rta k in g / 
University/Public Sector Banks, Students. Artists, Coolies, 
Marine Engineers A pprentices, Sportsm en, Bharat 
Scouts and Guides, D ronacharya Awardees, Police 
Awardees. Parents accom panying National Bravery 
Awardee. N a tiona l Awarded Teachers and Press 
Correspondents These categories of persons have 
continued to avail this standard concession during the 
last 6 months Besides, 50% concession has been 
granted to persons for attending the conferences and 
National Integration Camps of educational, cultural and 
social organisations.

(b) Railways are losing approxim ate ly  Rs. 200 
crores per annum on account of various concessions 
granted to different categories of passengers

(c) As per extant guidelines, Complimentary Card
Passes are issued, with the persona l approva l of
Minister of Railways, to the following

Category A' : Former Ministers/Ministers of 
S tate/D eputy M inisters in the M inistry of 
Railways.

C ategory B : O rgan isa tions engaged in
soc ia l, cu ltu ra l, educa tiona l, sports and
welfare activities.

Category C ; Eminent Persons engaged in 
above mentioned activities,

Category D : Others which may include card 
passes on compassionate/medical grounds, 
etc.

Card Passes are issued either in First Class or 
Second C lass depend ing  upon the sta tus of the 
Organisation/Individual, at the discretion of Minister of



Railways In deserving cases, permission to travel in 
First AC Class and also for taking a companion in the 
same class/second class is also given. The passes 
issued are valid for one year only, except in deserving 
and exceptional cases as decided by the Minister of 
Railways,

Complimentary Card Passes are available over one 
or more Zonal Railways with validity period usually not 
exceeding one year at a time The Card Pass entitles 
the holder to perform rail journeys from any station to 
any station and any number of times

(d) Yes. Sir.

(e) (i) Former Members ot Parliament

(ii) Arjuna Award Winners. Olympic Medalists 
and Gold M eda lis ts  of Asian and 
Commonwealth Games.

(in) Presidents and Secretaries of National 
Sports Federations (NSFs) and State 
Olympic Associations (SOAs) affiliated to 
the Indian Olympic Association (IOA).

(iv) R ece ip ien ts  of Ga l lan try  Award and 
widows of winners of Gallantry Awards 
(Chakra series)

(v) C om p lim en ta ry  Card Passes at the* 
discretion of the Minister of Railways to 
organisations and individuals.

(f) No cases of misutilisation of free passes/train 
concession passes have come to notice during the last 
six months.

(g) The t icket check ing  staff have s tand ing  
instructions to treat persons travelling with improper 
tickets/free passes/train concession passes as per extant 
rules and charge them accordingly.

[Translation]

Time A llo tted  to Nepali P rogram m es

228 SHRI NAMDEO DI WAT HE ; Will the Minister 
of INFORMATION AND BROADCASTING be pleased to 
state ;

(a) the time a llo t ted  to each day to Nepa li  
P rogram m es on D oorda rshan  in va r ious  States 
particularly in Maharashtra;

(b) whether the Government have received any 
p roposa l to increase the time a l lo t ted to Nepali  
programmes;

(c) if so. the details thereof. State-wise; and

(d) the steps taken or proposed to be taken in this 
regard?

THE MINISTER OF CIVIL AVIATION AND MINISTER 
OF INFORMATION AND BROADCASTING (SHRI C.M. 
IBRAHIM) ; (a) Only Doordarshan Kendra. Calcutta (West 
Bengal) is telecasting Nepali programmes for a duration 
of 10 minutes on every Monday, Wednesday, Friday

and 15 minutes on every Tuesday. No Nepali programme 
is being telecast by Doordarshan Kendra. Mumbai in
Maharashtra

(b) No, Sir.

(c) and (d). Do not arise.

[Englis h]

Norm s fo r Te lecasting  Epic Seria ls

229 SHRI HARIN PATHAK : Will the Minister ot 
INFORMATION AND BROADCASTING be pleased to 
state ;

(a) the norms fixed for telecast of epic serials on 
Doordarshan:

(b) whether the Government propose to serialise 
and telecast Hindi serials on ancient and classic dramas 
in Gujarat; and

(c) if so, the details of the plans proposed to be 
drawn up in this regard9

THE MINISTER OF CIVIL AVIATION AND MINISTER 
OF INFORMATION AND BROADCASTING (SHRI C.M 
IBRAHIM) : (a) No separate norms are fixed for telecast 
of epic serials on Doordarshan and the proposals for 
such serials are considered under sponsored category 
by the Selection Committee alongwith other proposals

(b) The proposals for telecast of Hindi serials on 
ancient and classic dramas in Gujarat, as and when 
received, will be considered by the Selection Committee 
alongwith other such proposals

(c) Doordarshan will continue to endeavour, as in 
the past, to se lect such sponsored seria ls  which 
propagate high socio-cultural values, seek to inculcate 
in the viewers equal respect for different religions 
promote national integration and provide wholesome 
entertainment.

Lackness o f A ir T ransport Services

230 SHRI BASUDEB ACHARIA ; Will the Minister 
ot CIVIL AVIATION be pleaded to state ;

(a) whether it is a fact that lack of adequate and 
quality air transport services has hampered the country's 
potential for tourism development and growth;

(b) if so, the details thereof; and

(c) the remedial measures taken or proposed to be 
taken by the Government in this regard?

THE MINISTER OF CIVIL AVIATION AND MINISTER 
OF INFORMATION AND BROADCASTING (SHRI C.M 
IBRAHIM) : (a) No, Sir.

(b) Does not arise.

(c) To ensure that air transport services groW in a 
balanced manner throughout the country, route dispersal 
guidelines have been issued requiring operators of trunk 
routes to provide capacity on other routes also including 
the North East, Jammu and Kashmir, Andaman and


